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Single Excise Levy on Final Products 

'1498. SHRI MUHAMMAD SHERIFF: 
Will the Minister of FINANCE be pleased 
to state: 

(a) whether a member of the Planning 
Commission has favoured a single excise 
levy on final products instead of a number 
of levies on compon.nts and raw materials 
that go to make them; and 

(b) if so, the reaction of Government 
thereto 1 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE, (SHRI P. C. 
SETHI): (a) Yes, Sir. The Member (Indus-
try) of the Planning Commission, while 
inaugurating a seminar on Electronics at 
New Delhi on 8th March, 1969, had observed 
that it would be preferable to levy a heavy 
single excise duty on the final product in 
certain cases instead of multiple levies on 
raw materials and components. 

(b) Government consider that in principle 
the levy of excise duty on the final product 
is preferable to levies on raw materials and 
components. However, it is not in practice 
always possible to tax final products, and 
therefore levies need to be imposed on the 
components and raw malerials. 
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